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GaRgull 8ridce alUl Approach BoIuIII 
on Natienal Richway ill SeIlth KaDan 

District 

4463. Shri LObo Pralbhu: Will the 
Minister of Transport and SbippIDc 
be pleased to state: 

(a) the increased cost in the con-
struction of the Ganguli Bridge anll 
approach roads on the National High-
way in the South Kanara District on 
account of the repeated extensiona of 
the contract; and 

(b) whether Government propose t. 
issue instrUctions to the effect that nO 
extension should be given without 
recordinf the reBlOna and without the 
prior approval by the next higher 
authority competent to grant the 
extensions? 

The Depaty MlD1ster In the MbaI8-
try 01 TraDSJlOrt and shippiq (SIIlt 
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Bbakt Darshan): (a) and (Ib). The 
information on the point. is beine 
'Collected and will be laid (Ill the Table 
<of the House in due course. 

""t. Shri Ramavatar Shastri: 
Shri K. M. MadhUkar: 

W'ill the MlnilJter of Law be pleased 
10 state: 

(a) whether members are elected 
to the Legislative Councils in diffe-
rent States from the Teachers' Con-
'stituencie8 also; 

(b) whether any proposal to abolish 
"the Teachers' Constituencies is under 
,consideration by Government; and 

(c) if so, the reasons therefor? 

1he Deputy Minister in the Minis-
try of Law (Shri D. R. Chavan): (a) 
Ye8, Sir. 

(b) Presently there is no proposal 
in this regard. 

(c) Does not arise. 
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